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From

To,

Sub:-

Sir

Ref

Shri Saptarsht Garg,
loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Ito Basar, District & Sessions Judge,
Khonsa, Trap District,
Arunachal Pradesh.

Dated Guwahati ,n., _!-!
Casual Leave and Restricted holaday.

Your letter dated 15.01.2024.

Yours faithfully,

No. Hc.vtI-2U zuog(pt ) t 537 t A

)l
February,2024.

SL/-
JT. REGISTRAR TVIGIIANCE)

with reference to the above, I am directed to inform you that you have beengranted casuar reave on 16.0r.2024 and restricted horiday on t).ot.zozq, aroig wi0rstation leave permassion from 15.01.2024 to 17.01.2024. Further, the next senior mostludicial fficer avairabre at the station wourd remain in charge of your court and office duringyour absence.

Memo No.HC.VII-21l2O08(ft.)/538-539/A, dated 
1 \7_ OL_ Z.L1

Copy to:

The Registrar, Gauhati High Court, Itanagar permanent Bench,
Naharlagun, Arunachal pradesh.

( The Project Manager, Gauhati High Court.
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